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GOVERNMENT OF INDIA
TRADE MARKS REGISTRY
Intellectual Property Bhavan, Near Antop Hill Head Post Office
S.M. Road, Antop Hill, Mumbai - 400037 Tel: 24101144, 24101177, 24148251, 24112211
Fax: 24140808, 24132295 Website: www.ipindia.aov.in
Hearing Matters Listed u/r 45(1)(2) & 46 (1)(2) of Trade Marks Rule, 2017 to be held on 02-09-2021

S.NOl OPPOSITION | APPLICATION |APPLICANTAGENT

APPLICANT NAME

OPPOSITION AGENT

OPPOSITION NAME

Hearing Officer: Shri S.M.Togrikar, Asstt. Registrar

1 |(BOM-984442 |4085515 Aditya & Associates Mukesh Jain, Ashok |Joseph Varikasery Vikram B Mehta
Jain

2 |BOM-906205 (2857216 Heena mohinani Jyoten Mansukhlal L.S. Davar & Co. Orient Electric Limited
Mehta

3 [BOM-982565 |4007485 Rightway Legal Irshad Khan Delhi Registration Service |M/S. S. B. Multimedia Pvt. Ltd.

Solutions & Co.

4 |BOM-990598 |3182674 Pranav N. Jain Chartered Finance K & S Partners CFA Institute
Management Ltd

5 |BOM-973798 [3980565 Cleintake Associates [Kamlesh Sen S.Singh & Associates M/S.Shri Sai Baba Ventures

Hearing Officer: Shri N.Babu, Asstt. Registrar

6 |BOM-990301 |4041063 D P Soni Hitesh Rochwani, J.P. Associates Advocate |Deepak Kumar Motwani
Proprietor Of
Supreme Food
Products

7 [BOM-985346 (3351981 Prashant Bare AMN Life Science Medley Pharmaceuticals Ltd.
Pvt. Ltd.

8 [BOM-950120 |3850050 Narendra Vijaykumar |United Overseas Trade M/S. Shubham Goldiee Masale
Gaikwad Mark Co. Pvt. Ltd.

9 [BOM-996517 (4086323 Poojashree ASV Multichemie R.K. Dewan & Co. Finolex Industries Limited

Private Limited




10 |BOM-984226 (4017407

Rajendra Kumar U.
Tiwari

Rays Housekeeping
& Trading Solution

Remfry & Sagar

The Procter & Gamble Company
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